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3. 	The order ot suspension Isan inter-locutory 

order all Courts and Tr ibuia are not expected to 

interfere in such an or-ler urCt 
	the order appears to 

he prima-facie arbitrary or a 1-rri time 11,7s elapsed 

after the suspension has been or-:ered hut, no 	scip7in- 

ary proceedinci has been inititel. Tt is not so in the 

case. Therefore, we se- no renson to interfere in the 

matter. 70reover, an order of suspension can be 

arPea led anst before the competent authority. The 

ap,plicant has not filn-4  any apreal ar,ainst the order 

of suspension, therefore, he has filed this al5plic at ion 
e 	 • 

yithout exha ust inn statutory rer;)erlies. 

4. 	 In view cY the forer•oirr, the application 

is lismissed in 1mine. The applicant shall he 

advised to file an appropriate appeal hefore t1.-e 

apoe rate authority. It is expected that the comp

aority shall initiate and complete the disciplinry 

proceoli-re-  ac,ainst the applicant v ',thin a reasonable 

t ime. 
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